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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
%( 0.A. NO. 727 OF 2024

\.
1 /IN THE MATTER OF:

NEWS ITEM TITLED " ENDANGERED GANGETIC

q{{ DOLPHINS FOUND IN MOST TRIBUTARIES OF GANGES
v PROMPTING URGENT CONSERVATION” APPEARING IN
'1‘ MONGABY-INDIA DATED 20.05.2024.
%
\ COUNTER AFFIDAVIT ON BEHALF OF
N
j CHIEF WILDLIFE WARDEN, GOVT. OF BIHAR,
o, RESPONDENT NO. 6
1 _
j.'l E ﬁg “MOST RESPECTFULLY SHOWETH:
‘e s 4
N ,é,i LHre ziB
\% ~ ; z j Sgo WA HAY KUMAR, aged about 51 years, son of Late Sheo Dayal
i Zay <
-E\g 3 £ P E S grma, residing at 401, Ganga-4, Jalalpur City, Ram Jaipal Path,
i e
:é,. 5 g E i £ District- Patna, do hereby solemnly affirm and State as follows: -
S 3fasl
1 E % 3 ‘_"f % 1.  Thatl am posted as Additional Principal Chief Conservator of
"t EE S
£3 : 3 : Forest-cum- Chief Wildlife Warden, Bihar and as such I am

well aware of the facts and circumstances of the present
matter. I have been directed by Hon'ble National Green

Tribunal to swear the present affidavit.

'qb]"\ﬁy' Kurnanr / &

Additional Principal Chief
Sum-Chi 'WW.CWW
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2. That the instant affidavit is being filed by the deponent in

terms of the directions passed by this Hon’ble Tribunal in the

order dated 04.09.2025.

3. The Gangetic Dolphin is an indicator species for the river
ecosystem and is at the apex of the food chain. It was declared
as the national aquatic animal of India on 5™ of October, 2009.
This species has been included in Schedule I of the Indian
Wildlife (Protection) Act 1972, in Appendix I of the
Convention on International Trade in Endangered Species
(CITES), in Appendix II of the Convention on Migratory
Species (CMS) and categorised as Endangered on the
International Union for the Conservation of Nature (IUCN)

Red List.

4.  Dolphins in the main channel of the Ganga were split into four
sub-populations when the Farakka Barrage (in 1975), the
Ganga Barrage at Narora (1967) and the Ganga Barrage at

Bijnor (1984) were built.

5.  The primary habitats preferred by the Gangetic Dolphins are

Ab\'v\-# Kurnwpr /

Additionat Princips| Cpief Conservatoy
~cum-Chist Wildlife Warden, GBLM
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river flow caused by a point bar formed from sediments and
deposits, a convergent stream branch, or by an upstream
meander. They are also found below sand bars and bridges
where eddies are formed. 40%-45% of the dolphin population
is found at junctions of tributaries with the main river stem, at
least during the dry season, presumably being attracted to

these areas by concentrations of prey.

6. It is widely distributed in the state of Bihar mainly in rivers
Ganga and its tributaries like Kosi, Mahananda, Ghaghra. The
river Ganga flows between Chausa, Buxar and Manihari

covering a length of 590 km.

7.  There are the challenges for conservation Gangetic Dolphin
in Bihar like Poaching, accidental killing, dolphin-fisherman
competition, use of Dolphin oil as bait, habitat degradation
which includes pollution, reduction of prey base, river traffic,

construction of dams/barrages.

8.  The State of Bihar has taken many steps for the conservation

of Gangetic Dolphins, as explained herein below: -

Adaitional Prncipai uinei won
: fhei servalor of Fm
<um-Chief Wildlfe Warden, Bihw’xs
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(i) A 60 km stretch of river Ganga between Sultanganj and
Kahalgaon has been notified as wildlife sanctuary
namely Vikramshila Gangetic Dolphin Sanctuary
(VGDS), and is the only protected area designated for
Gangetic Dolphin. This is like laboratory where the
forest department not only takes all the possible efforts
for conservation of Gangetic Dolphin but also learns new
things. It has given a big boost to our conservation
efforts.

(i1) Critical stretches for the presence of Gangetic Dolphins
have been identified. These are Gangi-Ganga
Confluence near Sinha Ghat, Ara 20 km upstream,
Ghaghara-Ganga confluence at Doriganj, Chhapra to
Fatuha (confluence of Ganga and Punpun) (80 km), Barh
to Mokama to Maniharighat (Katihar) (210 km), River
Gandak from Triveni Barrage at Indo-Nepal border to
Ganga — Gandak confluence at Patna (332 km).

These are our priority areas to focus on and this supports
our decision-making process as far as channelling of

resources 1s concerned.

Ab\'\w:} Kunar

Addibional Principal Chief Conservator
~<um-Chief Wilife Warden, B>
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(111) National Dolphin Research Centre has been established

in Patna. It is going to give a big boost to our
conservation efforts. The Centre is running well under
the guidance of interim Director. Additional posts have
been sanctioned on 03-10-2025. Soon, the centre will run

at its potential.

(iv) Protection is at the core of conservation. Regular boat

v)

and foot level patrolling is ensured to prevent cases of
poaching. The department has engaged 'Dolphin Mitra'
1.e. youths engaged from the local community to patrol
the area and also to make people living nearby the river
aware about Dolphin Conservation.

The forest divisions, in whose jurisdiction such areas
fall, have deployed rapid response team having trained
people to respond to crisis situations. There are many
cases in which Dolphins gave been stranded and then
rescued and released. The recent case is from Gopalganj
where one Dolphin was rescued from a canal and

released back in Ghaghra river on 08.10.2025.

mom#. Kan

Pldsaniviian | L e T STV T

o

vait vl ruiesls

<sum-Chief Wildlife Warden, Biher
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(vi) Involvement of local communities through awareness
creation is at the core of long-term strategy. Special
emphasis is given on awareness generation about
Gangetic Dolphin during wildlife week (2nd-8th
October). National Dolphin Day (5th October) is
celebrated all across the state with active involvement of
fishermen, people living near the rivers, students and
NGOs.

(vii) The department has actively involved line departments,
NGOs, Universities in our conservation and research
efforts. This is the concerted and coordinated efforts of
all, which has made us reach where we are.

(viii)The department has launched 'Dolphin Protection
Compensation-cum-Reward Program' in 2017 in which
a sum of Rs. 20000 is given as Compensation-cum-
Reward to the person who saves or contributes in saving
the entangled Dolphin. Order dated 18.12.2017 issued by
Additional Principal Chief Conservator of Forests, Bihar

is annexed herewith as Anneuxure-1.

moho\#, Kuwasr _—

Additional Principal Chief Consenvetor of Forests
-cum-Chief Wildlife Warden, Biher
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(ix) Fishing net or gill net with less than 4 cm mesh size has
been prohibited in rivers of the State by virtue of Section
13 (ii) of The Bihar Fish Jalkar Management Act, 2006
vide Notification No. 389, dated 04.05.2006. It protects
the catch of small fishes which are food for Gangetic
Dolphins. Copy of The Bihar Fish Jalkar Management
Act, 2006 is annexed herewith as Annexure-2.

(x) The Ministry of Environment, Forest and Climate
Change, Govt. of India has launched Project Dolphin in
2021 just like Project Tiger or Project Elephant. This will

give another leap to our conservation efforts.

(1) The survey done by WII in 2024 reveals that the
population of Gangetic Dolphins is 1297 in a stretch of
590 km of river Ganga, from Chausa, Buxar to
Maniharighat (Katihar) which was 808 in 2010. This
shows that the population of Gangetic Dolphins in River
Ganga has increased 1.6 times in a period of 14 years
which is quite encouraging. Vikramshila Gangetic

Dolphin Sanctuary, Bhagalpur has 212 Gangetic

h-bha;’, Koawnwr— __—

Additional Principal Chief Conservat Oresis
;
hief Wildlife Wardo?:.tﬁw
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Dolphins as per survey in 2024, which was 130 in 2002.
The population in the Dolphin sanctuary has gone up by
1.6 times in a period of 14 years which is quite
encouraging. Population Status of River Dolphins in

India 2024 is annexed herewith as Annexure-3.

(i1) The population of Gangetic Dolphins was more than
1150 in the State of Bihar as per the Conservation Action
Plan for the Gangetic Dolphins published by National
Ganga River Basin Authority, Ministry of Environment
& Forest, Govt. of India in November, 2010, which has
gone up to 2200 as per latest survey of WII published in
2024. Copy of the Conservation Action Plan for the
Gangetic Dolphin 2010-2020 issued by the National
Ganga River Basin Authority Ministry of Environment
& Forest, Govt of India is annexed herewith as

Annexure-4.

(ii1) Vikramshila Gangetic Dolphin Sanctury, Bhagalpur has
212 Gangetic Dolphins as per survey in 2025, which was

130 in 2003. The Population in the Dolphin Sanctury has

pt’O\M\A, Kwnwnwr™ _—

Additional Principal Chisf Conservator of Forests
cum-Chief Wildlife Warden, Bihar
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gone up by 1.6 times. Copy of Research and Monitoring
Activities in the Vikramshila Gangetic Dolphin
Sanctury, Bhagalpur, Bihar April 2024 to March 2025 is
annexed herewith as Annexure-5.

It shows that the efforts of the Government, NGOs,
Universities and Local People make towards
conversation of Gangetic Dolphins are bearing fruits and

giving positive results.

10. The following steps are also suggested for Dolphin
Conservation:
(1) Intensive Awareness campaigning, Designation of Brand
Ambassadors for awareness campaigns,
(ii)  Development of a dedicated web portal for the Gangetic
Dolphin,
(iii)  Identification of potential dolphin sanctuaries in the
Ganga River system
(iv)  Intensifying our research work
(v) Capacity building of frontline staff and people having
close interaction rivers regarding Conservation, rescue
and rehabilitation of Dolphin.
Aonows Ky P

Additional Principal Chief Conserva Forests
=Cum-Chief Wildlife Wardnu:, cgﬂ'lalr
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(vi)  Development of a sustainable fishery 30 management
plan compatible with river dolphin existence. The
Central Inland Fisheries Research Institute, Barrackpore
or the Tata Institute of Social Sciences, Mumbai could
take up this as a national review with help of each of the
concerned state level fishery department.

(viil)  Environmental Impacts Assessments (EIAs) of projects
proposed in the river basin need to focus and indicate the

possible impact of the proposed activities on dolphins.

11.  That I have read the contents of the compliance affidavit and
found the averments contained in are true and correct and

nothing material has been concealed thereof.
Ao WY
DEPONENT <

Additonal Principal Chief Consarvator of Forests
VERIFICATION: cum-Chief Wildlife Warden, Bihar

Verified at Patna on 21% day of November, 2025 that the averments

made in the present affidavit are true and correct to the best of my
knowledge and information derived from the records of the matter.

\\ﬂ;ju\-pan of it is false and nothing material has been concealed

T
yﬁ‘é\ ;ﬂ Q@ﬁ%‘eﬁ‘om.
\

PR
0 e it A P
“Pnaa e DEPONENT
I Additional Principal Chief Conservator of Forests
Lot | v)\ﬁ\ ~cum-Chief Wildlife Warden. Bihar

A\
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to provide for provigions for settlement of Jalkars relating to the Department of
Animal Husbandry and Fisheries, Bibar, Patna.

Be it eﬂaﬁtedby the legislature of the State of Bihar in the Fifiy seventh year
of the Republic nflxﬁ:a as t‘oﬂows -

1 Simrt title, Exteni an.d Commeneement - ' b
“(i) This Act may be called The Bihar Fish Jalkar Management Act, 2006.
- (ii) 1t shall extend fo the whole of the State of Bihar.
(iify It shall coms into force with immediate effect. e

3. Definitlons == n. this Act, unless the context atherwise requires - -

(i) "Dlsqualtﬁed Fishermen Co-operative Society” means a Socisty which is fouud
disqualified by District Fisheries Officer.

(iiy “Applicant Fisherman” means a. fx;herman who has submitted an application to
the Society for the Settlement of Jalkars,

(iii)*Jalkar” means Tank, Pokhar, Ahar, River, water course channel, ‘Chaur’,
‘Dhay’, reservoir Lake, Ox-bow lake etc. under Department of Animal Husbandry
and Fisheries, Bibar, in which Makhzma, Singhara & fish is reared.

(iv)*“Water area” mieans total area of said Jalkar recorded in the Revenue Khatiyan
recotd;

.3;
7

(v) “District Fisheries Officer” means District Fisheries Officer-cum-Chief Executive
Officer, Fish Farmers Development Agency notified by Governmeiit. o

(vi)“Family” means husband-wife, minor son and unmarried davghter. #

(viiy “Settlement Year” means 4 period from First July to 30® June but for Sin .
Makhana-cum-fish Jalkars, this period would be from 1" October to 30™ September

{viii) “Fisherinen” means the person who is a professional fisherman engaged in
fishing and fish culture.

(ix) “Fisherinen Co-operative Scciety” means a Fishermen Co-operative Society at
Block level registered under Bihar Co-operative. Societies Act 1935 and Bibar

Self Supporting Co-operative Societies Act 1996 in which the members are only
Fisherman

(x) “Fishing Zone” means the water area in which fishing is possible,
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11, Declaration of Parta Sxte inspection report will be placed before the Reserve Deposit
Fixation Committee by District Fisheries Officer, if the Jalkar remains unsetiled after two

limited bids. After considering the facts mentioned in the report this committes shall refix

their reserve deposit amount or shall declare them temporarily parta and may mgke
recommendation io the Managing Committee for long term settlernent. P
12. Claims of Reschedulemiont /Remission :-
{i) Claim for Reschedulement / Remission may be made only in the case of damage
by natural calamity such as earthquake, flood, drought or fish epidemic. Claim of .
remission will not be admissible for damage caused by other reasons.

(i) Apphcation for claim of remission/ reschedulement by Society will be received
in the office of the District Fisheries Officer within two months of occurrence of
natural calamity. Along with the application, a copy of the proceeding of meeting
of the managing committes of the society shall be enclosed, in which member
wise amount of proposed reschedulement /remission is clearly mentioned.

(ifi) The managing committee may consider the claim of reschedulement/remission .
only after receipt of concerned ceriificate of natural calamity by Collector
and / or fish gpidemic certificate by Divistonal Deputy Director (Fistierles).

(iv) The amount of remission will not be more than the amount of the next _
installment and the period of reschedulement will not be more than the *
remaiing period of settlement, Drawing of water from tanks; reservoirs and
mauns for irrigation shall be prohibited. District Fisheries Officer may order for
drawing of water for irrigation when the water level is minimum average five
feets in these jalkars,

(¥) The society shall not be deemed to be a debtor till the final decision of the

government on the claim of legal remission.

(vi) Drawing of water from tanks, reservoirs and mauns for irfigation shall be
prohibited. District Fisheries Officer may order for drawing of water for -
irrigation when the water level is minimum avérage five feets in these jafkars,

(iii) Fishing of fingerlings of culturable fishes of any species shall be protibited. ¥

(iv) Putting of fence or any obstruction restricting the movement of fish shail be
prohibited in rivers and reservoir.

{v) Use of dynamits or explosives, poison and poisonous chemicals for ﬁs‘ning shall |
be prohibited.

14. Appeal and Revision :- '
(D) An appeal against all decisions regarding short term settlement taken by District
Fisheries Officer and Deputy Director may be filed before the Director Fisheries,
(ii) An appeal against of all decisions taken by Collector and Director Fisherles
may be filed in the Court of Departmental Commissioner.
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CITATION. .
Quamar Qureshl. Vishnupriva Kolipakam. Abdut Wokid, Soumitéa Desgupta. Satya
Prakodh Yodav. Wirendrd R Tiwart & Bivash Ronjon. Papulation Status of Rives
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POPULATION STATUS OF THE GANGETIC DOLPHIN IN THE
GANGA RIVER SYSTEM

- LENGTH OF
NAME OF THE RIVER . ' RIVER
* SURVEYED

The Ganga
(Bijnor Barrage to
Narcra Barrage

| The Ganga
(Maniharighat to Farakka)

~ The Bhagirathi
(Jangipur Barrage to Triveni} 320 km

DOLPHIN

SOURCE

Sinha et al, (2000)
(pers. comm.
S. Behera 2010)

119 Sinha et al.{2000)
{dis survey)




The River Yamuna 250 km 104 - WWF Nepal (2006)
{from confluence of
Chambal to Allahabad)

T

Sinha and Sharma
{2003a)

The River Girwa )
(india-Nepal border to Smith et al.(1994)
Girijapuri Barrage) 28 WWF Nepal (2006)

The Chambal
{Keshoraipatan
to Pachnada)

The: Kumarl {from confluence
of Sind River)
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
[ Original Application No. 727/2024
IN THE MATTER OF:

News Item titled "Endangered Gangetic dolphins found in most tnbutanes of Ganges prompting urgent conservation"
appearing in Mongaby- Incha dated 20.05.2024

YARALATNAMA

KNOWALL to whom these present shall come that I Abhay Kumar, Chief Wildlife Warden, Bihar the above named
Respondent-No.6 do hereby appoint
AWASTHI AND ASSOCIATES, Advocates
Rishi K. Awasthi D/61/2004, Rite Arora D/935/2001, Amit Vikram Awasthi, D/2419/2011,Piyush Vatsa
D/2540/2018, )
Avinash Ankit D/3701/2018, R.K. Gupta R/3055/2021, Rahul Raj Mishra, Adv, Enroll. No. D/7773/2018,
Mitali Singh, Enroll. No.D/7429/2022. Kapil M Xant, Adv, Enroll. No. UP-09586/2015,
Abhigyat Chaitanya Adv Enroll. BR-1855/2022 and Ishaan Raj Adv Enroll. BR-1849/2023
Address: A-21, UGF, Defence Colony, New Delhi-110024,
Phone No. 011-40104221

{herein after called the advocate/s) to be my/our Advocata in the above noted case) thereby authorizing him/them:-
To ad, appear and plead in the above-noted casa In this Court or in any other Court In which the same may be tried
or heard and also In the appellate Court including High Court subject to payment of fees separately for each Court
by me/ us.
T: slg{\, file verify and present pleadings, appeals cross objections or petltions for execution review, revision,
withdrawal, comprdmi'se or other petitions or affidavits or other documents as may be deemed necessary or proper
for the prosecution of the said case In all its stages.
To file and take back documents to admit and / or dany the documenis of opposite party.

To withdraw or compromise the sold a=-- -- =t itratlon any differences or disputes that may arise fouching
or in any manner relatm; e
To take exacution proced

The deposit, draw and t]| ”L";;:’E“SL‘IE?’“"‘ | grant receipts thereof and ta do all other acts and things
which may be necessary |

| !\Ellﬂ\W\\\\\\M\M\MI\H the oure ofthe prosacuion o h soid care.

" neioF Dl'_LHl COuUR1 FEE

To appoint and instruct | horizing him to exercise the power and cuthority hereby
conferred upon the Advel . do 30 and to sign the Power of Attarney on our behalf.

And |/We the undersigned do heraby agree to ratify and confirm !l mctx daen hv ﬂ-u AAw-mm ~* his substitute in
the matter as my /our own acts, as If done by me/us to all Intents and (HaFEEEE o

And | /We undertake that | / we or my /our duly authorized agent w it
inform the Advocates for appearance when the case is called, ,
And | /we undersigned do hereby agree not to hold the advocate ne rasult of the

said case, The adjournment costs whenever ordered by the Court sha i gl recelve and

retain himself. And | /we the undersigned do hereby agree that In ﬂ'le event of the whole or purf of the fee agreed

by me/us to be paid to the Advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the
said case until the same Is pald up. The fee settlod is only for the above case and above Court. 1/We hersby agree

that once the fee is paid. | /we will not ba entitled for the refund of the same in any case whatsoaver. If the case lasts

for more than three years, the advocate shall be entitled for additional fee equivalent to half of the agreed fee for

every addition three years or part thereof,

IN WITNESS WHEREOF i/We do hereunto set my /our hand to these prasents the contents of which have been
understood by me/us on this 20th day of November, 2025

. ’ ar®
W,»% vt
(D] é}/ E\O/;’f lient Client
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Advance Service of News Item titled "Endangered Gangetic dolphins found in
most tributaries of Ganges prompting urgent conservation™ appearing in
Mongaby- India dated 20.05.2024 in Original Application No. 727/2024

1 message

Nabi Hasan <nabihasan48@gmail.com> Sat, Nov 22, 2025 at 1:42 PM
To: Rajan Shaw <rajan.shaw543@gmail.com>, gigicgeorge.adv42@yahoo.in,
saurabh.balwani@balwanilawchambers.com

Cc: rishi awasthi <rishikawasthi@yahoo.co.in>

Dear Sir,

Please find attached herewith a copy of Counter Affidavit No. 6 filed on behalf of Respondent No. 6 (State of Bihar), to
be placed before the Hon’ble National Green Tribunal, New Delhi.

Kindly acknowledge receipt of the advance service.

Thanks & Regards

Nabi Hasan

Office of Mr. Rishi K. Awasthi, Advocate
A-21, Upper Ground Floor, Defence Colony
NEW DELHI-110024

(M) +91-8527606415
nabihasan48@gmail.com

Counter Affidavit in News Item titled Endangered Gangetic dolphins found in most tributaries of Ganges
prompting urgent conservation.pdf
5637K
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